ITEM NO.1 COURT NO.14 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s).993/2021

BADRI Appellant(s)
VERSUS
STATE OF UTTAR PRADESH Respondent(s)

([ONLY IA-142002/2023 TO BE LISTED]
IA No0.142002/2023 - SUSPENSION OF SENTENCE)

Date : 17-08-2023 This matter was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE M.M. SUNDRESH
HON'BLE MR. JUSTICE J.B. PARDIWALA

For Appellant(s) Mr. Rajul Bhargava, Sr.Adv.
Mr. Kartikeya Bhargava, AOR
Mr. Jasir Aftab, Adv.

For Respondent(s) Ms. Srishti Singh, AOR
Mr. Vaibhav Patel, Adv.

UPON hearing the counsel the Court made the following
ORDER

At the request of learned counsel for the respondent
State, list on 24.08.2023.
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